
 
 

 

Annexure – 8 

 

Name of the corporate debtor: RANKINI POWER GENERATION PRIVATE LIMITED 

Date of commencement of CIRP: 14.05.2026 (Order dated 14.05.2026 was received on 15th May 2026) 

List of creditors as on: 29th May, 2026 

  

List of operational creditors (Other than Workmen and Employees and Government Dues) 
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1. Preeti Gupta 29.05.2026 46,667 46,667 Unsecured NIL NIL YES NIL NIL NIL NIL NIL Spouse 

of Mr. 

Sanjay 

Gupta, 

Member 

of 

Suspend

ed Board 

of 

Directors 

               

 TOTAL  46,667 46,667     NIL      
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